Ealiibt SRS S

IX THE CENTRAL ALMINISTRATIVE TRIBUXAL KYLERASAD BLHCH
AT EYLi RAEAL

. MONDAY THE TWELFTH DAY CF JANUARY
ONL THOUSAND NINE HUNDREE AND :IGRTY SEVEN
] ‘ : PRESENT 3 . i
ENE HON'BLE MR.B.N.JAYASIMHA : VICE CEAIRWAN
C AND |
THE HOK'LLE FR.L.SURYA RAC : MEMEERFK.
ORIGINAL AIPLICATION NCs. 17, 18,19, 20 & 21/87.

Eelweent o ‘ ]

¥. Farasimha Rao (in O.A.No. 17/87)

"K.V.Samhssiva Reso - (M 1£/87)

Jayantl Uma Maheswara B
Subramanyam (¢ " 19/@7) o :

¥atasani Srimilasa Recgy 20/87)

F.Venkata Chalapathi ( " 21/87)

. Applicants,
&nd

The Leputy Collector,

Central Lxcice,

Eylerabac, ' .. Fespondents (in all
i ' the applicetions)

'Ep'lication uncer section 19 of the administrative

Trikunals Act, 8&b prazing thet in =hc circuncimnces stated
therein the Iribunel will oe pleasec to issue directions
Girecting the respondent herein to call the epplicant for
intorview for consiceretion for selection teo the post of Sepoy
in the existing vecancies without insisting that his name

. \
shrould be spon&oreq Ly meloxment %thgnge, Qending final
cecision in C.A.Nos., 17, 18, 19, 20 & 21/87, p:eéénted to the
Tribunal to issue ofders éirect;ng éhé respénéqpt to.call the
Applicant for interview for conéicerat&on for selection to
;he pcst of Lepoy in the existiﬁg vzcancies without insisting
thet the applicants name should be sponscredé by Empfoyment
txchance,

Tie hpplication coming on for orcers, upon perusing
the applicstion an¢ upen hearing the erguments of Mr.V,S.N.Sarma
Acvocate forx the.applicent anc of Mr,k,V,Subba kso, Adcl, CGSC
on pehalfi of the resjoncent.
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The Tribunal made the following Order: - '}

Admit:

By way of Interim Orders,* The réspOndént is ér;ectcd to:
consider the case of the appllcant tor the post of ;epoy along
with the candidates, sponsored by the Employment Exchange,
and subject however to the condition that the applicant fuifils
the rulesrregarding gqualifications, fitness ete., and-his
application ct,. ; has been received by éhe aukh;rities.
Further the appllcants selection if any will be subject to the
result of the applicatlon. .

The main application stands posted to 20-1-87 for final

L]

hearing along with other connected cases,

R Sd/_ M.A‘Hameed‘
- Deputy Registrar,

/True copy/ -

for Deputy Registrar,

1. The Deputy Collector (P&E),
Central Excisep Hyderabad.

2, 5 ¢,Cs. to V.S5.N.Sarma, Advocate,
High Court, Advocates Assoc;atlon, A, P. Hyderabad

3. One C.C. to K.V.Subba Rao, Addl. CGSC i

4, Cne spare COpY.
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